
1
•itf

Registered No. C207

m
i

tvy \
'V '■

mm siv- I \y r?n ‘ \ :
,*5

oW-r fik
V DROIT

5% (ttalrutta (IkEPttP
Extraordinary

Published by Authority

THURSDAY, FEBRUARY 2:’.. 1 !)•'!).

PART I
&

Orders and Notifications by the Governor of Bengal, the High Court,
Government Treasury, etc.

GOVERNMENT OF BENGAL.

Home Department.

Political.

NOTIFICATION.

No. 934P.—23rd February 1939 — 

His Excellency the Right Honourable 

the Lord Brabourne, G. C. S. I., 
G. C. I. E., M. C., Governor of Bengal, 
died at twelve minutes to eleven o’clock 

on the morning of the twenty-third 

February, 1939.
9

Official mourning will be observed 

until further orders.

All Flags on Government and Public 

Buildings in Bengal shall be hoisted at 
half-mast high to-day and to-morrow.

E. N. BLANDY,
Secy, to the Govt, of Bengal.

*
■V ;

v- - /■ ■- .

Printed and published by the Superintendent, Government Printing, Bengal Government 
Press. Alinore, Bengal, on the 23rd February 1939.
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